389 Matters Under

It is, therefore. requested that another
T. V. Tower with a coverage of 2,000 Sq.
Kms. may be set up in Aska, Ganjam district
so that another 15 per cent of the area is
covered.

[Translation]

(iv)  Need for steps to repatriate
the Bangladesh refugees

PROF. VIJAY KUMAR MALHQTRA (
Delhi Sadar): Sir. crores of Bangladesh citi-
zens have lllegally rrossed over to India and
after making therr way to Assam. West
Bengal. Bihar and Grissa, now they are
coming in alarge number to Delhi. According
to the figures as furnished by the Delh
Administration. thiee to four lakh Bangla-
desh refugees have settled in Delhi. Initially
these pecple illegally cccupy the Govern-
ment land then thav become volers and
ultimately they are recogrized as the citi-
zens of Inaia The large scale infiltration of
these people i= cieatng communal, social
and political problems n Delhi. Setthng of
these natinnals of a foreian country in the
capital city of Delh has posed a senous
threat to the secunty of iinis country

I would theretore urge upon the Gov-
ernment of India and Delni Administration to
take iImmediate efiective steps to iepairiate
these Bangladesh refugees from Delni and
other pans of India

[English]

(v) Need to give clearance to
Janjavati Project in Vijay-
anagaram district in Andhra
Pradesh

SHRI K RAMAMOHAN RAO (Bobbih):
Clearance for Janjavati Project 1s sought
because 1t provides imgation faciities to
25.000 acres of land in five mandals of
Vizianagaram district in Andhra Pradesh,
which is backward agricutturally as well as
industrially. With the clearance of such proj-
ects we can develop such backward distiicts
and also improve economic position of farm-
ers.
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|. therefore, request the Government to
give clearance to the Janjavati Project.

[Translation]

{vi) Need to provide more tourist
facllities at Bodh Gaya and
Gaya city in order to attract
more tourists

SHRI ISHWAR CHAUDHARY (Gaya):
Both Gaya and Vishnupad are places of
religious and historicalimportance and inter-
national tounst spoats in India. Buddhist
Bhikhshu and pilgnms from every nook and
corner of the world visit these places. Lakhs
of people from all over the country visit Gaya
for performing ‘shradh’ and 'pind-dan’ in
respect of their forefathers. But no proper
attention has been paid to provide facilities
totounsts and pilgrims atthese places. There
1s acute shortage of transport facilties at
these places. There is no proper arrange-
ment for providing even pure drinking water.
People cross river Phalgu in the scorching
heat walking on the hot sand of the river bed
during the summer and during the rainy
season by foot. This causes lot of hardships
to pilgnms and tourists and also undermines
the dignity of the country. So far no bridge
has been constructed on this river for facili-
tating traffic movement.

Itis surprising that even after 42 years of
independence no concrete steps have been
taken to provide recessary facilities to ril-
gnms andtournists atthesetwofamousplac s
Bodh Gaya and Vishnu Pad-whereas the
Government gets huge sums of money as
grants from Buddhist nations on this ac-
count. The Ministry of Tourism is spending
lakhs of rupees every year at other places
whereas Gaya has been deprived of any
such facility.

| would. therefore, like to request the
hon. Minister to take suitable measures on
war footing to provide transport facilities and
complete civic amenities to Bodha Gaya and
historical Gaya city in order to boost tourism.



